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THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P. VEN- 
KATASUBBAIAH): (a) No, Sir.
Underground freedom fighters are eli-
gible for Swatantra Sa&nik Samman 
Pension provided that they remained 
under ground for six months as:

(i) a proclaimed offender; or

(ii) on whom an award for arrest/ 
head was announced, or

(iii) on whom detention order 
issue but not served.

(b) and (c). Do not arise.

ESI hospitals in Koraput District 
rOiissa)

1776. SHRI K. PRADHANI Will 
the Minister of LABOUR be pleased to 
state:

(a) the total number of ESI hospi-
tals set up in OrUaa;

(b) whether Government have a 
proposal to set up some more number 
of ESI hospitals in the tribal district* 
of the country, particularly in the 
mining areas;

(c) if so. whether the proposal to 
open ESI hospital in the Koraput dis-
trict of Orissa is likely to be taken into 
consideration in 1982-B3; and

(d) if «o, the progress made so far 
in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 
DHARMAVIR): (a) 4 ESI Hospi-
tals and 2 Annexes have been set up 
In the States.

(b) The ESI Corporation will be 
setting up a number of new hospitals 
at selected places all over the country 
including districts with the tribal po­
pulation . The ESI Scheme does not, 
however, apply to mines.

(c) and (d). A 2fi bed ESI Hospital 
is already functioning at Jayakaypur 
in the district Koraput and there is no % 
proposal for the present to set up any 
new hospital in that area.

Visit to Sites of Keistnga Kalahandl

1777. SHRI RASABEHARI BE. 
HERA: Will the Minister of INDUS- 
TRY be pleased to state:

(a) whether a central team visited 
the sites of Keslnga, Kalahandi Dis-
trict, Orissa for industrial nucleus 
projects; and

(b) if so, the details thereof?

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI 
NARAYAN DATT TIWARI): (a)
Yes. Sir.

(b) For intensive industrialisation 
under the nucleus plant programme, 
five districts/areas including Ka’ahan. 
di district have been identified at the 
imAancc of State Government of 
Orissa Task Force consisting of Cen-
tral and State Government ofRrinl* 
war constituted to report on project 
possibilities that ran be taken up for 
industrialisation. Thc Task Force 
viritcd various sites in th*. State in-
cluding Kc:*inga in Kalahandi District 
during thr period Hth 
ary, 1982 The Task Force is prr^ently 
at work finalising thrl report.
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* r rn r  v t  sftf r̂ 55s 1 % » R i  p t
u favm l st t  snnrfTrr fwm t r  ^ t  
41vl hT'm<?» ?yiT rfVK  *T̂ TT V ,

8FTVT t T̂ T *H*Kl ^pTTT >3h H«̂ T
w r f  «rr N f ^ f h r  ?rf^vrv1 tu fa  
«rw ^fT^TT jf  1

Control of pollution by chfmicAl and 
other industrial units

1779. SHRI BHIKU RAM JAIN. Will 
the PRIME MINISTER be pleased to 
ftate:

(a) whether Government propose to 
consider the expenditure incurred by

chemical and other industrial units for 
pollution control on par with that on 
research and development for taxation 
purposes and also make available soft 
loans for the setting up of effluent 
treatment facilities; and

(b) what other steps are proposed 
by Government to induce and even 
more interest in controlling pollution?

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ELECTRONICS AND 
ENVIRONMENT AND OCEAN DE-
VELOPMENT (SHRI C.P.N. SINGH):
(a) No Sir, there is no such proposal 
under consideration in the Depart-
ment.

(b) Provisions exist in the Water 
(P&CP) Cess Act, 1977 according to 
which any person or local authority 
installing any plant for the treatment 
of sewage or trade effluent is entitled 
for a rebate of seventy per cent of the 
cess payable by such person or local 
authority. Besidesf this, no other pro-
posal is under consideration.

Reallocation of Plan Funds by Review 
meeting of Planning Commission

1780. SHRI D. P. YADAV:
SHRI MADHAVRAO SCINDIA:

Will the Minister of PLANNING be 
pleased to state

(a) whether a review meeting was 
held by the Planning Commission re-
cently and the reallocation of plan 
funds on various priorities were de-
cided;

(b) if so, the details thereof; and
(c) whether as a review of the plan 

allocation, the social schemes have 
suffered due to resources shortage?

THE MINISTER OF PLANNING 
(SHRI S. B. CHAVAN): (a) In the 
Planning Commission meeting held on 
28-12-1981, the six monthly review re-
garding the progress in the implemen-
tation of the 1981-82 plan programmes




